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SHRI PRAN AB MUKHERJEE: I 
am not talking of victimisation. That 
i6 absolutely out of this question. 

In regard to the arrangement which 
we shall have t0 enter jnto with the 
employees' representatives, there are 
two views among th e reprcscnta'" i;,·;:-3, 
of the employees' unions. But i t is 
not correct to say that it has been re-
jected by them. 

MR. SPEAKER: Question Hour is 
over. 

WRl""'ITEN ANSWERS TO QUE TiONS 

Import of Coconut Oil under spurious 
name · of Engine Oil etc. 

*4. SHRI V. S. VlJA YARAGHA-
VAN: 

Will the Minisl <.:r of COMMERCE 
be pleased t 0 state: 

(a) whether Government are aw.ere 
of the fact that large sc· le import of 
coconut oil under th e splirious nam es 
of engine oil, lubril:~ti!1~ oil etc. is 
being done by certa'n fir'11s in Bom-
bay; 

Cb) whether this oil i•.; bl'ing sold 
in the market as edible oi l; and 

( c) if so, steps t<.1ken to chec:k this 
malprac ice and ac:no:-i taken against 
guilty persons? 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMERCE 
(SHRI SHIV RAJ V. PATIL): (a) No 
specific instance has come to Gov-
ernment's notice so far. 

(b) and (c). Do not arise. 

"lneome Tax Survey' 

* 5. SHRI HARISH KUMAR GANG-
W AR: Will the Minister of FIN-
ANCE be pleased to refer to the 
reply given to Unstarred Question No. 
4464 on 18th DecE:mber, 1981 regard-
ing "Income-tax survey" and state: 

(a) the progress made in complet-
ing the survey; 

( b) whether RegistE:red Medical 
Practitioners. and transporters have 
also been included in the survey; and 

(c) whether Members of Parlia -
rnE:-nt on whose raising the question 
or writing letters Government are 
able to bring to book the tax evadors 
are paid the usual reward given 
in such cases? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S A WAI SINGH SISODIA): (a) 
ThE: Income-tax Authorities in Delhi 
ar~ currently making survey of busi-
nes•3 premises and hope to complete it 
by 31-3-1982. During the current year 
21040 premistfi have been surveyed 
till December, 1981. The survey of 
remaining areas will be taken up 
thereafter. 

(b) While conducting the survey in 
a pnrticulo.r area the Registered Me-
dical Practitioners and transporters 
are als'O covcroo by the Survey 
Teams. 

(c ) Yes, Sir, in accordance with the 
normal Reward Rules. 

Agreement with E.E.C. 

1)6. SHRI R. P. DAS : Will the Mi-
nister of COMMERCE be pleased ta 
state: 

(a) whether th£::" EEC would start 
negotiation with India and conclude 
an agreement with it within the 
frame-work of the Multi Fibre 
Agreeme:nt; 

(b) what are the salient features-
of the Multi Fibre Agreement;, and 




